OFFICE OF THE DISTRICT & SESSIONS JUDGE {HQs), DELHI

CIRCULAR
Sub: Adherence ta the Formal Diess (Cade

I has been brought 16 the notice of the undersigned thar despite specific instructions
1ssued from lime Lo tne, the oflivials do oot adhere o the preseribed dress code in the office. All
the sl members of this establishment are herelw directed 0 strictly adhere to the formal
dress code while on duly ax mentioned herem below

Male Officials: Skirt (preferably plain), Trousers and formal shoes.
Female Officinls: Saree. Suit with Dupatta or Pant-Shirt.

(1 -shirt, Jeans, Casual Shirt, Juoties, Sport Shoes or
Loafer Shoes are strietly prohibited.)

Al the Td Judicial ¢HTicers. Sr AQL (. AL () Sr. Accounts Officer. Accounts
CHlicer. AN and Braneh In-charges are requested o ensure that the staff working under them
camphies with the aloresaid directions in letter and spinl.

In case any stafi’ member repeatediy violates these directions, the name of the said stafT
inember may be farwarded 1o the office of die undersigned

Nan-compliance o above dress code will be viewed seriously and will attract
disciplinarny action against the crring official,

-

(AN BAJAT CITANDNA)
Pr. Distrivt & Sessions Judge (F1Qs)
l'is Hazan Courts. Delin

S a3y~ £3Y arn:

: . P fak wdia
N o O Mase, Admn 1T (1) 2026 Daed. Delhithe

fapy Torwarded Lo

I Fd. Pro District & Sessons Judges, West New Della, Fast, North-Last, Shahdoara, North,
Nuorth-West, South, South-Eastamnd SoutheW st Dhistricts and PD&JS-cum-Special Judpe
(PO A CBL Rouse Asenue Courts wath request to esrealate amongst all concerned.

Al the Fedicial Officers (DFLS & 13S0 Cemrad Dastriet, Tis Hazari Courts, Delhi with

reguest Lo cireulate amongst all stalt members posted under their control.

i Al the Sro Administratne Olticers (Judicial) © Administrative OfMicers (Judicial) - Sr.
Accounts (MTicer & Accomnts Officer” Asstt. Aceonmts Olticer © Branch In-charges
(Central Districer. FHO, Defln.

] 'S to undersigned.

: Lor uploading on DAY RS o ‘
f. For uploading on Website through TAYERS (R&1 Branchy. Centrl Distriet, THC, Delhi.
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5&,&— FETN- § o
Pr. Dnstrict & Sessions Judge (HQs)
I'is Hagzari Couris, Delhi
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OFFICE OF THE PRINC!PAL DISTRICT & SESSIONS JUDGE (WEST): DELHI

{5
I% ol 08 =2 !Admn MWest/2026  Dated, Delhi /1] ﬂg/}a 24,

Copy of Circular bearing No. 59634-834/Cir/Misc./Admn.il (HQ)/2026

dated 01.08.2026 is forwarded tc:-

1

N

All the Ld. Judicial Officers of West District with the reguest to
intimate the same 1o the siaff working under their kind control.

Administrative Officer (J)/Branch-in-charges/AAQ, all the Branches of
West District, THC, Delhi with the request 10 intimate the same to the
staff working under their kind cantrol.

Dealing Official Website Committee, Tis Heazari Courts, Delhi to
upload the same on the Qfficial Website.

Branch-in-charge, R& Branch (West) to display the same on
notice board of West District, as well as upload the same on the
Official Wetsite through Layers.

The Personal Office ot Lc. Principal District & Sessions Judge

(West), Delhi.

Officer-in-charge
Administration Branch, West District
Tis Hazari Courts, Delhi




